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1
Ms. Sangeeta Ajmera, 

Prop. M/s The Manpower 23.06.22 2168174/- 2168174/- NIL NA NIL 55.63 NIL NIL NIL NIL NA

1

Mr. Hardik Mahendra 

Panchal Proprietor of M/s 

Sunline Refrigeration 18.07.22 349942/- 349942/-

Operational 

debt NIL NA NIL 8.98 NIL NIL NIL NIL NA

2
Mr. Mahendra Panchal 

Director M/s Shree Manek 

Kitchen Equipment's Pvt. Ltd. 18.07.22 434765/- 434765/-

Operational 

debt NIL NA NIL 11.15 NIL NIL NIL NIL NA

3

Mr. Mahendra Panchal 

Proprietor of M/s Sunline 

cooling solution 18.07.22 936866/- 936866/-

Operational 

debt NIL NA NIL 24.04 NIL NIL NIL NIL NA

Remarks, 

if any

Name of the corporate debtor: M/s Shree Gangour Foods (Jaipur) LLP; Date of commencement of CIRP:30.05.2022; List of Creditors as on: 23.07.2022

List of operational creditors (other than Workmen, Employees and Government Dues)

                                                                                                                                                                                            (Amount in ₹)
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